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GFFICE Oi? TEE PRINCIPALDISTRICT & SESJIONS JUDGE
- V .— , - t

NORTH-WEST DISTRICT. ROHINI COURTS. DELHI

ORDER

The following posting and transfer of the underrnentioned ofiicials is hereby madewitlr immediate effect-
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§ SLNO Name of the official , From To
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1 r(E.C.-40280718)

ls)!‘ N‘ A?‘ lPA in the court of rmclersigned (under PA in the court of Sh Rzrjinder Kumnr, Ldf
25'“ S“ ‘ e‘ Ram lirrrrsren. not (NW), Rolrini courts, Delhi. _
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'= 7 itllo Slr.Pral<aslrP°°““‘“ Dam“ PA in the court of Sh. Rztjinrler Kunrar, Ld. PA in the court ofSh. Vrkas Mndaan, Ld. MM
E (E_C__m6858) trim (NW)_,RohirriCorn1s,Dellri. NIA (NW),Rohirri Courts, Delhi. 5
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i Sh literlder
iS/0 Sh. Ram Lzuete
(5.0.-60515132)

PA in the court of Ms. Iasjeet Kaur, Ld. PO
MACT (NW), Rohini Courts, Delhi.

PA in the court of urrdersigned (under
transfer).
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’sr\ras"rrR . . -./SSg'eg§rR:§m M‘ PA lll the court of Ms. .lEtSjB€{ Kaur, Ld. PO \ PA nr the court of Ms. PreetrRz13ona, Ld. MM
(E. CQ3429526) % h/LACT (NW), Rohini Courts, Delhi. Manila Court (NW), Rohitri Courts, Delhi. f
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, 5 ;Slo Slr.lqbaISinglr
%Slr. Snhhder Smglr a ieIzrd;rZ:IVI.lA rrgggruréof Preetr IA in Vignamc and Litigation Branch MW)’:

= " ‘ °“ Gm)’ Rohirri Courts, Delhi. 'i Courts, Delhi. g
_.1.

‘__..-.__-.
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§(E.C.-28471279)
l Sh. Asltok Kttnmr

were

Reader/JA in the court of Ms. Preeti Rajorizr,
‘s/0 sn. on. Goel (fiwan m;“gemL§”g““°"B‘““°h'La. MM lvlnhila Court (NW), Rohini Courts,
tte.c.-912342951 "i r r I A Delhi. /

Notes» (l) Non~cornplisrrce oi this order or irurrrecliately proceeding on leave shall be considered deliberate
/and disciplinary action shall he token against the ofiicial as per rules. '
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PRINCIPAL ursrnrcr & SES?IONS rouse
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.1-'1 {:1-'~U!No.F2(2)/Admn.l&ll(NW)/RC/2023/ “ " CW5 "5' Date 3 if¢>‘i’>}~*\e»‘Q;
Copy lhrwarded for information and ttecessztry action lo:- _,
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13.
14.
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The Ld. Principal District & Sessions Judge (HQs), Tis I-Iazzrri Courts, Delhi.
The Iudicini Ofiicer/Ofiicer In-chnrges concerned, Rohirri Courts, Delhi. I
The Ollicer in-Charge, Accounts Branch (NW), Rohini Courts, Delhi.
The Sr. A.O.(J)/A.O.(]), Administration Branch-I (Central), Tis Hazari Courts, Delhi.
Tire Record Ofllcer, North-West, Rolrini Courts, Delhi.
The Dealing Ofiicial, Personal File, Administration Brunch-I (Central), Tis Hazari Courts, Delhi. ,
The Dealing Official, ACR Cell, Tis Hnzari Courts, Delhi.
The Web-site Committee, Rohirri CorrrtsfTis~Hazzrri this S, Delhi.
The Dealing Official, Server Room, Rohini COIIII./TIS].'I4 ' Courts, Delhi.
Personal Oliice of the undersigned.
The Facilitation Centre, Rohini Courts, Delhi.
The ALTO, Libnny Branch, Rohini Courts, Delhi.
The Dealing Official, LAYERS seat, Rohini Courts/Tis Courts, Delhi foruplozrding this order on LAYERS.
The olficial(s) concerned.
The Dealing Oliicial, R&l Brarrch, Rolrini Courts, Delhi wiih the direction to send copies of each of the Relieving
Report and the Joining Report of the above said ofiicial, on immediate receipt of the same, to the Adrninfsontion
Brrrnclt-I & II (North-West), Rohini Courts, Delhi.
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PRINCIPAL DISTRICT & SESSIONS JUDGE

NORTH—WEST DISTRICT, ROHINI COURTS, DELHI


